&

1876-77 to 1878-79 under these sche.
mes: :

(Rs. in lakhs)

Year Grant
released
197677 163° 28
1977-78 737" 59
197879 ga0* 31

In addition to the above amountis, the
State Governments have also contri-
buted their share towards implementsa.
tion of thest schemes,

(c) As a result of implementation
of these schemes, plantations over 1765
ha. and 105 RKMs. were raised under
the scheme of Mixed Piantations on
waste lands, and over 13100 ha. and
1,250 RKMs under the scheme of Re-
forestation of degraded forests during
1976-77.

During 1977-78, plantations were
proposed to be raised over 17,600 ha.
under the scheme of Mixed Plantations
on waste lands and 43,600 ha. and 5400
RKMs under the scheme of Reforesta-
fion of degraded forests.

During 1978-79, the plantations were
proposed to be raised over 36,630 ha.
nn‘d 300 RKMs under the scheme of
Mixed Plantations and 84,000 ha. and
37,000 RKMs under the scheme of Re-
forestation of degraded forests.

Suggestions about Postal Activities

7007. SHRI R. K. MHALGI: Will the

Minister_ of COMMUNICATIONS be
Pleased to state:

(8) whether the Government have
Teceiveq any letter from Dr. V. S. Kel.
8 of Sangola (Maharashtra) in the

rst fortnight of February 1079 making
;:J;{m suggestions about postal activi-

angb) it so, what are his suggestions;
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(¢) what uction has been taken by
the Government so far or proposed to
be taken?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS
(SHRI NARHARI PRASAD SUKH.
DEV SAI): (a) No such letter appears
to have been received.

(b) and (c) Does not arise.

et % etz Amee stz avhe aqfy
* fed” ov g€ W

7008. it TqT W WA :
s gER W SHAE :

wat i site fewr§ weft ag «od
¥T w7 57 v

(%) =7 12 wEEAL, 1979 HY
TogEr § “fe qmas wre g
wfy & fay” My g€ oY ; oI

(@) ofx &, @t <u¥ feq
fawat o< famre gor qur froma? #Y
srieT I ¥ fad sroew sy
g7

gfw oite fewrf st (st gooiter
feg wowten): (%) o (@) wraiw
glaaiy ouf dw ¥ “qufier aqfe
& foir wfaamlt wiefaai” feeg 9%
12 91T 13 @0, 1979 & T
fagare s forey fvar a7 S faeai-
forer Faerrt o Faerre-faerer P mar o~

(1) whvmf siefea & afis
Iugw Fra sy e |
(2) wwesfr oo ¥ faeft o
agwrdr gRfe w1 NweTd |
(3) whamelt shufidt & swin

¥ forerr oy faeare st wr
QT
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(4) wrior waresr oy afz &
forg ghramet sy

(5) i wtvigdi s svafe
% for g sl Y guramf amrm
aarfy, 3w & favfg i
ot ¥ & grer £ §

¥Food for Work Programme in Xhda-
man and Nicobar Islands

7009. SHRI MANORANJAN BHA-
KTA: Will the Minister of AGRICUL-
TURE AND IRRIGATION be pleased
te state:

(a) whether a continuous demand
has been received by the Government
for implementing “food for work”
scheme in the Union Territory of Anda-
man and Nicobar Islands and if so,
what action Government contemplated
to take;

(b) whether Government had re-
ceived any proposal from the Adminis-
tration of Union Territory of Andaman
and Nicobar Islands; and

(c) if go, action taken thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI BHANU PRATAP
SINGH): (a) No demand has so far
been received for implementation of
Food for Work Programme in Union
Territory of Andaman and Nicobar Is-
land in fact, the Andaman and Nico-
bar Administration have regretted
their inability to 1mplement the scheme
when the matter was taken up with
them in October, 1878,

(b) Not yet.
(c) Question does not arise.

Delay in Allotment of Land to
Registered Societieg

7010. SHRI S. S. LAL: Will the Mi-
nister of WORKS AND HOUSING AND
SUPPLY AND REHABILITATION be
pleased to state:

(a) what is the number of housing
societies 'which have not been able to
get land allotted to them for the last

APRIL 18, 1979
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five years or more in the Capital ever
though those are registered societies;

(b) the reasons for not giving them
any suitable land so far; and

(c) when it is likely to be done?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND REHA-
BILITATION (SHRI SIKANDAR
BAKHT): (a) to (¢) The information
18 being collected and will be laid on
the Table of the Sabha.

Expenditure on Adult Education in
States

7011. SHRI M. RAM GOPAL RED-
DY: Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) the total expenditure incurred
s0o far on the implementation of the
adult education scheme in the country,
State-wise; and

(b) what are the achievements in
each State as on 31st March, 18787

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) and (b) The information
is being collected and will be laid on
the Table of the House,

Sale of Potato and Sugarcane at Low
Price in U.P,

7012. SHRIMATI MOHSINA KID-
WAI: Will the Minister of AGRICUL~
TURE AND IRRIGATION be pleased
to state:

(a) whether it iz a fact that due to
the failure of the Government to litt
potato and sugarcane surplus in UP,
the commodities are gelling at the
lowest or are just being wasted for
want of proper market;

(b) if so, the reasons for this negli-
gence on the part of the conperned
authorities and Government agencies
to come to the rescue of the farmeszs; .
and





